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th e  decision on  th e  se tting  u p  of th is  
p lan t, especially  w hen  it has been  
said in  th e  R ep o rt of th e  D ep artm en t 
of A tom ic E nergy  th a t it  w ill be  set 
u p  v e ry  soon?

S h ri S ad a th  A li K h an : We a re  ex ­
p lo ring  th e  possib ilities of p roducing  
th is  th ing , a n d  as you know  ex p lo r­
ation  a lw ays holds up  things.

W RITTEN  AN SW ERS TO QU ES­
TIO N S

Office A ccom m odation In S im la
,  .  .  J~ Shri R am  K rtahan:I 8Z0. ^  g h r i  c h u n , L a, ;

W ill th e  M in ister of W orks, H ousing 
and  Supply  be  p leased  to  state:

(a) w h e th er larg e  accom m odation 
w ould be av a ilab le  in S im la w hen the 
P u n ja b  G overnm ent Offices a re  sh ifted  
to  C hand igarh  from  there ;

(b) if  so, w h e th er th e  P u n jab  Gov­
e rn m en t have  requested  the  G o vern ­
m en t of India to u tilise  th a t accom ­
m odation: and

(c) if so, the  steps G overnm ent p ro ­
pose to  tak e  in the m atter?

T he D eputy  . M in ister of W orks, 
H ousing and  Supply  (S h ri Anil K. 
C h an d a): (a) It is expected  th a t
about 1.25 lakhs sq. feet of office 
accom m odation w ould be re leased  by 
the  P u n ja b  G ov ern m en t in Sim la 
w hen  its offices move to C handigarh .

(b ) Yes. Sir.

(c) The m a tte r  has a lread y  been 
tak en  up fo r consideration  by the 
G overnm en t of India. The accom m o­
dation  w ill fa ll vacan t only w hen the 
P u n ja b  G o v ernm en t offices actually  
m ove to C h and igarh  and th is move, it 
is understood, w ili tak e  place by  the 
end of th is year. By th a t tim e, efforts 
w ould  be m ade by the  G overnm ent 
of Ind ia  to u tilise  th is su rp lus accom ­
m odation.

A ll In d ia  R adio

*1831. S h ri A rju n  S ingh  B had au ria : 
W ill th e  M in iste r of In fo rm atio n  and

B roadcasting  be p leased  to  sta te ;

(a ) w h e th er th ere  a re  any  p rincip les 
guid ing th e  selection of H indi scrip t 
w rite rs  an d  ta lk e rs  for the  A ll India 
Radio; and

(b) if so, the n a tu re  thereof?

T he M inister of In form ation  and 
B roadcasting  (Dr. K esk a r): (a ) and
(b ). T alkers and  w rite rs  are  generally  
selected keeping in view  th e ir  com ­
petence in p resen ting  a p a rticu la r 
sub ject and  ab ility  to fo rm ulate  it  in 
a sufficiently a ttrac tiv e  language. This 
applies to H indi as w ell as o ther 
languages.

R ep lan ting  Funds for Coffee and  
R ubber

*1834. S h rim ati Ha P a lch au d h u ri:
W ill the  M inister o f C om m erce and 
In d u stry  be pleased  to  sta te :

fa) w h e th er i t  is a fac t th a t the  
question  of crea ting  R ep lan ting  Funds 
fo r Coffee and R ubber is still un d er 
th e  consideration  of the  G overnm ent 
of India; and

(b) if so, w hen a decision is like ly  to 
be taken in th e  m atter?

The M inister of Com m erce (S h ri 
K anungo): (a) Yes, Sir.

(b ) This will take some m ore tim e.

R ehabilitation  G ran ts

*1838. P an d it T h ak u r Das B hargava:
W ill the  M inister of R ehabilitation  
and M inority  A ffairs be pleased to
sla te :

(a ) th e  n u m b er of persons w ho have 
been paid  reh ab ilita tion  g ran ts;

(b ) w h a t is am ount of g ran t so fa r  
paid and in w h a t form ; and

(c) w h e th er the persons found 
en titled  to such gran ts have been 
allow ed to bid a t auctions by  v irtu e  of 
th e ir  beinc en titled  to such grants?

The D eputy M in ister of R ehab ilita t­
ion (Shri P . S. N ask a r): (a ) U pto  28th 
F ebruary , 1958, 2,69,479 persons have




